
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

AT NEW DELHI 

ORIGINAL APPLICATION NO. 139 OF 2019 

IN THE MATTER OF 

Mahagunpuram Apartment Owners Association Applicant(s) 

Versus 

Gaziabad Development Authority and Ors. Respondent(s) 

ADDITIONAL COMPLIANCE REPORT QN BEHALF OE 
GHAZIABAD DEVELOPMENT AUTHORITY IN PURSUANCE TO 
THE ORDER DATED 15.07.2022 PASSED BY HON'BLE NATIONAL 
GREEN TRIBUNAL 

PRESENT STATUS QUO 

That currently the total green area available is 5285.77 sq. m. (current 
available green area of Pockets A, B, C, D) which is 13.64% of the area 
wherein the society has been developed. 

LEFT OVER WORK 

Upo skifing of DG set from Pocket B to other place the total tentative 
area would be 5485.77 sq. m. which would be 14.25% of the total area. 

d This-Ajditional Compliance Report is being filed by the Ghaziabad 

OF INC Devepment Authority in pursuance to the order dated 15.07.2022 

NDIA Pshéd by Hon'ble National Green Tribunal w.r.t. compliance of 

specific condition of environment clearance issued to M/s 

Mahagunpuram, Village Mehrauli, NH 24, Ghaziabad. 

2. That the total land admeasuring 54630 sq. m. was purchased by the 
builder i.e., M/s Mahagun Real Estate Pvt. Ltd. for the purpose of 
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Duilding Mahagunpuram Residential Society. It S pertinent to 

hghlight that in the said allotted land 7679.78 sq. m. (Master Green 

Arca) was specifically saved to cnsure grecnery around the proposed 

project. 

. That the Master Green Area admeasuring 7679.78 sq. m. measures 

14.06 % of the total project admeasuring 54630 sq. m. is also now 

developed and around 1680 trees have been planted and it is developed 

into a lush green belt. 

4. That in the total allotted area (54630 sq. m.), 38767.22 sq. m. was 

approved for the purpose of building of the society. It is pertinent to 

mention that the total green belt currently available (free from all 

encroachments) in the project in the form of pocket A, B, C, D is 

5285.77 sq. m. 

Approved Approved green Encroached Area on which Currently Area with 

green area (Sq. M.) green area encroachment available encroachment 

pocket (Sq. M.) is removedgreen area 

A 2448.08 887.29 887.29 2448.08 0.00 

B 1017.00 967.17 767.17 817.17 200.00 

C 1915.00 1924.38 0.00 

D 435.00 338.86 96.14 338.86 

Total 5815.08 2193.32 1654.46 5285.77 538.86 



e areas admeasuring 200 sq. m. and 338.86 sq. m. of Pocket B & D 

'spertively is still not been converted into a green area due to 

following reasons: 

a. In Pocket B, 200 sq. m. arca is still under encroachment as a 

generator, electric cables, cable trench, electric meter room, 

required utility circulation room is present. The Respondent has 

already written letters dated 16.07.2022, 23.07.2022, 28.07.2022 

and 05.08.2022 addressing the builder, asking them to shift the 

DG set to some other place. The copy of all the letters are 

collectively annexed as Annexure-A. Thereafter, pursuant to the 

same the builder has already sought approval from the Executive 

Engineer, Sub-Station Udyog Kunj, Ghaziabad. The copy of 

letter dated 06.08.2022 is hereby annexed as Annexure-B. 

Additionally, due to the ongoing monsoon season the shifting of 

all these electrical appliances is very dangerous and may cause 

severe harm. Thus, the Respondent is seeking 7 week time to 

rectify this issue with the help of electric substation. 

b. In Pocket D, 338.86 sq. m. area is still under encroachment as 

there is a temple constructed by the Apartment Owners 

Association of the society and there are total 8000 residents in 

the society. When the residents shifted to the society, there were 

temples present in the locality. It is matter of religious 

sentiment of people residing in the sOciety as well as for a positive 

environment a place of worship is needed in the society and 

subsequently a temple was built at the behest of the Apartment 

Owners Association. 
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CThe temple is now an object of faith and religious belief. Any 

attempt to remove the temple may create a severe law and order 

Concem, Removal of the temple could lead to hurting the 

religious sentiments of the residents and the public in general and 

has a requisite propensity to disturb public tranquility. Therefore, 

the removal of the temple is not feasible. 

d. Moreover, the Vice Chairman of Ghaziabad Development 

Authority is the District Magistrate of Ghaziabad and he was 

also occupied in closely monitoring of law and order during 

"Kanwar Yatra". Subsequently, he was also occupied due to 

"Har Ghar Tiranga Campaign" during the Independence Week 

i.., 11th-17th August. 

6. That currently the total green area available is 5285.77 sq. m. (current 

available green area of Pockets A, B, C, D) which is 13.64% of the area 

wherein the society has been developed. 

7. That it is respectfully submitted that environment and public health are 

one of the prime concerns of the Authority and it is working with 

utmost sincerity towards providing healthy environment to citizens in 

pursuance to the right to life as enshrined in Article 21 of the 

Constitution of India. 

8. That it is submitted that the Authority is fully aware of its social 

responsibility and committed to the cause of preservation of 

environment and shall take all necessary measures for the 

implementation of any order that may be passed by this Hon'ble 

Tribunal in letter and spirit. 

9. It is prayed that the response is taken on record and 7 week time be 

granted to convert the left over encroached area in Pocket B on account 

to reasons stated under Para 5. 

DIA 



Ghaziabad Development Authority 
Through 

Yagyawalkya Singh & Divya Swamy 

Advocate(s) 
Office: A-131, Sector 46, Noida 7838848157 

Yagyawalkyasingh@gmail.com 

WDIA 
co 



BEFORE THE HON'BILE NATIONAL GREEN TRIBUNAL 
AT NEW DELHI 

ORIGINAL APPLICATiON NO. 139 OF 2019 

IN THE MATTER OF 0/ 

ARplicsat(s). 

NDI 
Mahagunpuram Apartment Owners Association 

Versus 

Respondent(s) Gaziabad Development Authority and Ors. 

aged ss years, presently 
Ghaziabad 

1, JANKI SHARAN MISRA 
posted as_ASIST: ENGINER 
Development Authority, presently at New Delhi, do hereby 

solemnly affirm and declare as under: 

1. That I am authorized to represent GDA in the above-mentioned 

case and I am well conversant with the facts and circumstances of 

the case and as such competent to swear this affidavit in my official 

capacity. 

2. That I have read and understood the contents of the present 

Affidavit and say that the contents are true and correct as per the 

official record available with my office and my belief. 

3. That the contents of the Affidavit are drafted under my 

instructions, and I have understood the same. 

Raiendr 
NotrF Jblie 

DEPONENNT 
NATARIAL AÖTARIAL 

on this day of 

2022 that the contents of the above affidavit are 

VERIFICATION:- Verified atN 
-13489 



rue and correct to my knowledge and nothing is concealea 

therefrom. 

DEPONENT 

NO 
Gha blic 

OF INDIA 
1/08 

Udle.....dd1CavIt or. 
3 

S/.. ada.mtA 
dentified by Through Shri. 

ANE^TED 
Rayendra Pratan Chhibber 
Advocate & Motry Publ 

Ghaziabad 
Reg No. 13489 

Ghaziadsd Regn. No-134s9 



ODA 0331 

JANKI SHARAN MISRA 
Designation. Ast ENGINEER 

Mobile. 0971130832 
Caru Holiete Sigrmure Blood Group, B 

Date of Birth. 07-02-1964 

GHAZIABAD DEVELOPMENT AUTHORITY 

(Ministry of Housing UP State Govemment) 

Vikas Marg, Chaziabad (U.P) 

NOS 

NDIA 

759 B BLEXCK TA R Ai 3HAZIABAD LP 
Tnis cand is bhe praperty a iAAT EHT AU HORIY wnon t 

must be returned upo 2tst ord ur Tne uth of ti cad is covenedby 
the term and cons f the Aut 1y f furid ptease retun te 

GHAZIADAD DEVEOPiA 4ORITY 

(Ministry of Housng UP State Governrnent) 
Vikas Marg.Ghaziabad iP) 

Phone :0120-2791126 2792132 279065. Fax ;0120-2798979 

khikher 



Government of india 

Janki Sharan Misra 
ffDo8 07/02/1964 
MALE 

7294 6151 8188 
VID:9145 5723 9181 2858 

Uniqua danRatonAUthority of india AADHAAR 

jNO S/O: H R Ar, 2/444, fA UZ 2, TTt 
HIR, THTFTR, G5, 
3TR T 226010 

Address 
S/0: Ram Naresh Mishta, 2/444, VAM 
KHAND 2, GOMTI NAGAR, Gthtagar 
Lucknow, 
Uttar Pradesh 226010 

7294 6151 8188 
VID: 9145 5723 9181 2858 

1947 help@uidai.gov.in | www.uidai.gov.in 

islic 
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